and it being fully allocated at any point of time, the enhancement in allocation of ary State/UT is
feasible only by way of equivalent reducticn in the allocation of other State(e)/ UT(s). The allocation
of unallocated power in regpect of the states of Western Region was reviged from time to time and

the status on st April, 2009 and 37st July, 2010 was as under:

Az on 01.04.2009 As on 31.07.2010
Peak hours Off-peak hours Peak hours Off-peak hours
(M) ) ) (MW)
Chhattisgarh 187 187 0 0
Gujarat 128 128 2 3
Madhya Pradesh 163 183 380 371
Maharashtra 388 388 397 398

Mote: The figures rounded off 10 nearest iNnteger.

(c) and (d) Special Economic Zone (SEZ), Indore was allocated 8 MW w.e.f. 292.03.2005,
which was enbanced to 13 MW w.e.f. 13.10.2008, on the reguest of Government of Madhya
Pradesh. The allocation of 8 MW due to expire on 31.03.2010 has been extended for a further period
of one year, /.&. upto 31.03.2011.

Allocation to powsr to Andhra Pradesh
2377 . SHRI NANDI YELLAIAH : Wil the Minister of POWER be pleased to state:

(a) whether the Ministry has recelved a request from the Andhra Pradesh Government to
allocate 500 MW power from the unallocated partion fram the Central power generating stationg, as
following the restoration of 700 MW Srisallam Right Bank Power Station and 500 MW Viaywada

Power Station they are not still operating optimally due to various reasons;

(b) by when the demanded allocation is likely to be made to the State, where agricultural

operations have been severely affected due to acute shortage of power; and
(c)  the reasons for delay in releasing the demanded power allocation?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BHARATSINH SOLANKI):
(&) to () Hon'ble Chief Minister of Andhra Pradesh vide his letter dated 30.07.2010, has requested
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for allocation of 500 MW additional power from the unallocated share of Central Generating Stations
(CGSs) due to non-restoration of generating unite at Kethagudam and Vijayawada. The quantum of
unallocated power of CGSs being limited and the same being fully allocated to the States/UTs at all
paints of time, the enhancement in allocation of any State/UT is feasible only by way of equivalent
reduction in the allocation of other State(e)/UT(s). Pregently, the major power consuming States of
the Boutherm region have shartages and Andhra Pradesh hag the highest allocation from the Central

Generating Stations among the Southern States.
Losses of SEBs
2378. SARDAR SUKHDEY SINGH DHINDSA: Will the Minister of POWER be pleased to state:
(a)  whether most of the State Electricity Boards (SEBs) are running into heavy losses;
(b  if so, the detalls thereaf during each of the last three years; and
(c)  the nature of assistance being given by the Central Government to SEBs 7

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BHARATSINH SCLANKI):
(a) to (¢) PFC publishes the "Report on Performance of State Power Utilities'. The Repart covers
State Power Utilities (SEBs/unbundled utilities/Power Departments) and private distribution
Companies created as a result of reform measures (DISCOMs in Delhi & Crissa) in all the States,

NCT of Delhi as well as Union Territory of Puducherry.

The Report is compiled on the basis of data given in the annual accounts (audited/provisioma\)
of 8EBs/unbundled utilities and Annual Resource Plans submitted to the Planning Commission by
State Power Departments and utilities not preparing annual accounts. Additional infarmation for
caloulation of AT&C losses, subsidy recelved etc. ig obtained from the utilities. The 7th Report
covering the Performance of State Power Ulilities for the years 2006-07 to 2008-09 has been

finalized. PFC inits Repart compiles the profite/losses incurred by the utilities.
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